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is taken against such drivers and con-
ductors. The owners of private buses
engaged by D.T.C, whose drivers are
found not stopping buses at proper bus
stands, are issued with notices to show
cause why penalty should not be im-
posed on them in accordance with the
terms of the hiring agreements.

Loecust invasion

1791. SHRI RAM PRAKASH:
DR. H. P. SHARMA:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government’s attention
has been drawn to the fact that locust
will invade Indig early this year; and

(b) if so, the remedial measures
taken?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). Press Reports appeared
sometime back regarding the possi-
bility of locust invasion in our coun-
try early this year. According to the
latest position of locust population in
our country and the adjoining coun-
tries, the possibility of any locust in-
vasion at present appears remote The
situation is, however, being closely
watched. The Locust Control and
Warning Organisation under the
Directorate of Plant Protection Quar-
antine and Storage is conducting re-
gular surveys for defection of locust
in the desert areas in Rajasthan.
Llogse liaison is also being maintained
with other adjoining countries through
the F.A.O. v
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Enquiry into Adulteration of Seeds

1793. SHR] R, P. ULAGANAMBI.
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the seeds which were
distributed in Rajasthan were found
to be adulterated ang the Feneral Sec-
retary of the Rajasthan unit of Par-
mers’ Federation of India hag demand-
ed judicial probe into what he des-
cribed as ‘“biggest treachery with the
nation”;

(b) whether Dr, Singh, Vice-Chan-
cellor of Pantnagar Agriculture Uni-
versity had asserted that seeds adul-
teration had been done on a wide scale
in the country; ‘

(c) whether Government have made
any investigation into the allegation
and if so, the results of such investiga-
tion; and

(d) whether Government propase to
hold an enquiry into these allegations
and place the results of the enguiry

before the House?





